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ATTENDANCE-CUM-ORDER SHEET OF THE HEARING ON 22nd September 2017, 10.30 A.M
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Ld. Counsel for the operational creditor are present. No one is
present from the corporate debtor’s side.

Ld. Counsel for the petitioner submits that he has served notice on
the corporate debtor and moved this application for restoration of C.P.No.

357/KB/2017.
List it on 16/10/2017.

Ad

(Jinan K.R.)

Member (Judicial)




